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Seventeenth Loksabha

>

Title: Motion for consideration of the National Commission for Indian System
of Medicine (Amendment) Bill, 2021. (Motion adopted and bill passed).

THE MINISTER OF PORTS, SHIPPING AND WATERWAYS AND
MINISTER OF AYUSH (SHRI SARBANANDA SONOWAL): Mr.

Chairman, Sir, I beg to move:

“That the Bill to amend the National Commission for Indian System
of Medicine Act, 2020, be taken into consideration.”

The Indian Medicine Central Council Act, 1970 was amended vide the
Indian Medicine Central Council (Amendment) Act, 2020 for supersession of
the Central Council of Indian Medicine and for constitution of Board of
Governors to exercise the power and perform the functions of the Central

Council of Indian Medicine. The said Act came into force retrospectively on

the 215t day of April, 2020. As per the provision of Section 3 of the said Act,
2020, 10 members have been nominated by the Ministry of AYUSH as
members of the Board of Governors to the Central Council of Indian Medicine.

Sir, in the meantime, the National Commission for Indian System of
Medicine Bill, 2020 was passed by the Rajya Sabha on 18" March, 2020. The

Bill was further passed in the Lok Sabha on 18th September, 2020 and was
published in the official Gazette of India as the National Commission for

Indian System of Medicine Act, 2020 on 215 September, 2020. As per the
provision of the National Commission for Indian System of Medicine Act,
2020, the process of constitution of the Commission, Advisory Council, and
the Autonomous Board was under active consideration of the Ministry.
Subsequently, the Indian Medicine Central Council Act, 1970 and the Central

Council of Indian Medicine were to be superseded. But as the tenure of the

Board of Governors was coming to an end on 23rd April, 2021 and the
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Commission could not be constituted, the existing tenure of the Board of
Governors of the Central Council of Indian Medicine was further extended for
another one year vide the Indian Medicine Central Council (Amendment)
Ordinance, 2021 so that the National Commission could be constituted and

remain functional. Accordingly, the National Commission for Indian System of

Medicine was constituted on 11™ June, 2020 and subsequently, the Indian
Medicine and Central Council Act, 1970, and the Central Council of Indian

Medicine were superseded and dissolved respectively.

The Ministry of Law and Justice advised that a saving clause needs to be
incorporated in the National Commission for Indian System of Medicine Act,
2020 in order to save the action done, decision met, and liability incurred by
the Board of Governors constituted as per the provisions of the Indian

Medicine Central Council (Amendment) Ordinance, 2021. ... (Interruptions)

Sir, accordingly a Note from the Cabinet along with the Bill, namely, the
National Commission for Indian System of Medicine (Amendment) Bill, 2021
was approved by the Cabinet on 4th August, 2021. ... (Interruptions)

The Bill intends to save the action done, decision met, and liability
incurred by the Board of Governors constituted as per the provisions of the

Indian Medicine Central Council (Amendment) Ordinance, 2021.

(Interruptions)

With this submission, I would request this august House to pass this Bill.

Thank you.

A IUUfd : UY T 3 :

5 I yRd smafdem womeht smawT siftfEm, 2020 F
TLMeA oA ard [Adgs IR AR fear e 1

UdTd Wi g3l |
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HFT U ; 31§ YT fagae IR WeaR faaR & |
Clause 2 Amendment of section 58

AT FUTAT : ot T, . U Sit, o 3119 SR S-AT 1 0&dd
BT e 82

SHRI N. K. PREMACHANDRAN (KOLLAM): Yes, Sir.
[ beg to move:

“Page 1, line 17,-

after “under this Act”
insert “or anything done or any action taken under the order or
judgment of any court of law”. (1)

TG FHTUf : 3F H ol T, &, U= gRI 9 2 H T S=Me S
| D YT & FHE TaGH & fe AT g |

RN e o foIU 61 741 TUT 3Rdighd g3l |

AT QU : U9 T8 8 -
“fo Wg 2 fadas &1 i e |1
U1 Siohd g3l |
W 2 [J9us d Sig fomr |
Ts 1, T 93 3R fAdae &1 911 9 fAdae J S fqu i |

A YT : AT HJ1 S, 3(d 319 UXdT1d & fob [deae qiivd foear
WU |
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SHRI SARBANANDA SONOWAL: Sir, I beg to move:
“That the Bill be passed.”

A GOl : U9 I8 6 -
“fob fadges urid far §mg 1
UEdTd Widhd g3l |

HE-T FUTUTS : GUT B! HridTe] §UAR, fid 11 3R, 2021 DI UId: 11
ol I & fore Rfa &t STt § |

20.12 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, August 11, 2021/Sravana 20, 1943 (Saka)

INTERNET

The Original Version of Lok Sabha proceedings is available on Parliament of
India Website and Lok Sabha Website at the following addresses:
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http://www.parliamentofindia.nic.in

http://www.loksabha.nic.in

LIVE TELECAST OF PROCEEDIN F LOK SABHA

Lok Sabha proceedings are being telecast live on Lok Sabha T.V. Channel. Live
telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.

Published under Rules 379 and 382 of the Rules of Procedure and Conduct of Business
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* The sign + marked above the name of a Member indicates that the Question was actually asked on
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* Available in Master copy of Debate, placed in Library.
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* Not recorded.
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* Not recorded.
* Not recorded.
* Not recorded.
* Not recorded.
* English translation of the speech originally delivered in Tamil.
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* Not recorded.
* Not recorded.
* English translation of the speech originally delivered in Telugu
* English translation of the speech originally delivered in Tamil
* Not recorded

*% English translation of the speech originally delivered in Tamil

#English translation of the speech originally delivered in Punjabi.

* English translation of the speech originally delivered in Marathi
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* English translation of the speech originally delivered in Marathi
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* ... * English translation of this part of the speech originally delivered in Telugu
* English translation of the speech originally delivered in Tamil
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* English translation of the speech originally delivered in Punjabi
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